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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC notice to Rajasthan
government over hospital fire

The NHRC on Tuesday said it has issued notices
to the Rajasthan government and the State’s
police chief in connection with the death of
several patients in a fire at the trauma centre ICU
of a government-run hospital in Jaipur. In a
statement, the rights panel said it has “taken suo
motu cognisance of a media report that eight
patients died and three others were critically
injured in a fire at the Sawai Man Singh Hospital
in Jaipur on October 6”. The NHRC has issued
notices to the Chief Secretary and the Director
General of Police of Rajasthan, seeking a detailed
report in two weeks. en




NEW DELHI, OCTOBER 14
The National Human Rights
Commission (NHRC) will cel-
ebrate its 32nd foundation
day with a ceremony at
Vigyan Bhawan on October
16, where former President
Ram N ath Kovind will attend
as the chief puest and deliver
the inauguml address.
Established on October 12,
1993, the NHRC has played a
pivotal role i promoting
human rights, driving policy
reforms, and strengthening
transparent governance.
Over the past 32 years, the
Commission has handled
mare than 23.79 lukh cases,
mehuding 2 981 taken up suo
motu, and recommended

monetary  relief exceeding
7263 crore in nearly 8.924 cas-
es of human rights violations.
In the past year alone,
from October 2024 to Sep-
tember 2025, the Commis-
sion registered 73 849 com-
plaints and initiated 108 suo
motu cases, underscoring its
continued vigilance in pro-
tecting citizens’ nghts.
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The anniversary event will
be presided over by NHRC
Chairperson Justice (retd) V
Ramasubramanian, with
Commission members Jus-
tice Bidyut Ranjan Sarangi.
Vipya Bharathi Sayam,
Priyank Kanoongo, and See-
retary General Bharat Lal
also in attendance

As part of the celebrations,
the NHRC will host a day-
long national conference on
Human Rights of Prison
Inmates, bringing together
reprosentatives from  the
judiciary, Union ministries,
state governments, acade-
mia, cvil society, and
human rights defenders to
deliberate on issues con-

cerming the welfare and dig-
nity of prisoners.

So far, the NHRC has
izzued 31 advisories
addressing a wide range of
concerns — from child sex-
ual abuse material (CSAM),
rights of widows, beggars,
and informal workers to
mental health, transgender
welfare, environmental pro-
tection, and ensuring the
dignity of the dead. Among
its major interventions, the
Commission has also rec-
ommended amendments to
97 discriminatory laws
affecting  persons  with
Hansen's disease, reaffirm-
ing its role in promoting
justice and equality, —TNS



NHRC, India takes note of reperted
branding of three children

WHRC, India took note of a re-
port that three children suffering
from pneumonia were branded
with a hot iron rod by a faith heal-
er in Jhabua district of Madhya
Pradesh. Reportedly, the condi-
tion of one of the children is seri-
ous. The doctors have confirmed
that the victim children were suf-
fering from pneumonia and there
were burn marks on their bodies,
The Commission has observed
that the contents of the news re-
port, if true, raise serious issues
of violation of human rights.
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NHRC notes reported
death of sanitation worker

NHRC, India took suo moto cog-
nisance of a media report that a
sanitation worker died and two
others were hospitalised in a
critical condition after inhaling
toxic gases while cleaning an
underground sewer line in Satna
district, Madhya Pradesh on Sep-
tember 25. Reportedly, the work-
ers had fallen unconscious inside
the sewer. The local residents
pulled them out and rushed them
to the hospital. The Commission
has observed that the contents
of the media report, if true, raise
a serious issue of human rights
violation.
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Ex-President Ram Nath Kovind to

grace NHRC 32nd anniversary

PIONEER NEWS SERVICE
1 New Deind

The National Human Rights
Commission has handled
ower 1 lakh cases, including
2,881 through suo mot cog-
nisance in the last 312 years,
the rights panel said
on Tuesday.

Former president Ram
Math Kovind will be the chief
guiest at a function to be held
at Vigyan Bhawan here on
October 16 to mark the
NHRC's 32nd anniversary.
Since its inception on
October 12, 1993, the NHRT
has been advocating neces-
sary palicy reforms, people-
centric governance and

eme reqguiar

monitoring on the ground o

ensura faimess tramsparen-

oy and accourntabifity in law
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mvestigations
and welfare schemes and
programmes, the rights
pane] said.

In the last 32 years, the
Commission has handied
23789043 cases,  including
2,981 cases of sun motu oog-
nisance (taken up on ils
mam) B has recommenried
monetary refiel of more than
Rs 263 crome in B,924 casesto
the victims of human rights
violations. These casas
include 73,849 complaints
and 08 suo motu regis-
tered during the last one
year — October 1, 2024, to
Septermber 30, 2025, it saidin

NHRC members Justice
Bichyut Ranjan Sarangi, Vilaya
Bharathi Sayani and Pri

Kanoongo, and its Secretary

Ceneral Bharat Lad and other
sanior officers of the
Cormmission will 2iso attend
thie ceremomy. The founda-
tion day celshration pro-
vides an opporunity to
reflect upon the
Cremmissinm's_jrusmsy an
rENEWw its commitmment 1o
protect and promote hurman
rights, officials said.

The Commission will also
organise 3 day-long nation-
&l conference on Human
Rights of Prison Inmates”.
Yarious ssuss related to
human rights and the wasil-
being of prison inmates will
be delibaratad in differem
SESSI0NS.

A range of stakeholders,
inciuding representatives
from the relevant Union
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NHRC notices to Rajasthan
govt., DGP over hospital fire

The NHRC on Tuesday said it has issued notices
to the Rajasthan government and the State’s
police chief in connection with the death of
several patients in a fire at the trauma centre ICU
of a government-run hospital in Jaipur. In a
statement, the rights panel said it has “taken suo
motu cognisance of a media report that eight
patients died and three others were critically
injured in a fire at the Sawai Man Singh Hospital
in Jaipur on October 6”. The NHRC has issued
notices to the Chief Secretary and the Director
General of Police of the government of Rajasthan,
seeking a detailed report in two weeks. er
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NHRC seeks report
on firecracker factory
blast in Andhra
Pradesh’s Konaseema

NEW DELHI, OCT 14

THE National Human Rights Commission
(NHRC) has taken suo motu cognisance of a
media report that seven workers died and
four others were critically injured in an explo-
sion at a firecracker manufacturing unit in
Komaripalem village of Andhra Pradesh’s
Ambedkar Konaseema district. The owner of
the unit also died in the incident.

According to the report, carried on October
8, 12 workers were inside the unit at the time
of the blast. Police suspect that an error in the
mixture of explosive material may have trig-
gered the explosion. The injured are undergo-
ing treatment at different hospitals.

Taking note of the incident, the NHRC
observed that the contents of the report, if
true, raise serious concerns of human rights
violations of the victims,

The apex human rights body has issued
notices to the Andhra Pradesh Chief Secretary
and the Director General of Police, seeking a
detailed report on the matter within two
weeks. The report is expected to include the
status of compensation, if any, provided to the
next of kin of the victims.

Meanwhile, Chief Minister N.
Chandrababu Naidu expressed shock over the
tragedy. He stated that the loss of several lives
in this tragic accident has caused immense
grief. “I spoke with officials about the causes
of the accident, the current situation, relief
measures, and medical assistance. 1 have
instructed senior officials to visit the incident
site personally and participate in relief
efforts,” the Chief Minister posted on X.



Pioneer, Bhopal, 15/10/2025
Page No: 4, Size: 12.86cm x 21.59cm

Ex-President Ram Nath Kovind to

grace NHRC 32nd anniversary

PIONEER NEWS SERVICE
B New Delhi

The National Human Rights
Commission has handled
over 23 lakh cases, including
2,981 through suo motu cog-
nisance in the last 32 years,
the rights panel said
on Tuesday.

Former president Ram
Nath Kovind will be the chiefl
guest at a function to be held
at Vigyan Bhawan here on
October 16 to mark the
NHRC's 32nd anniversary.
Since its inception on
October 12, 1993, the NHRC
has been advocating neces-
sary policy reforms, people-
centric governance and
implementation and regular
monitoring on the ground to
ensure fairness, transparen-
cy and accountability in law
enforcement, investigations
and welfare schemes and
programmes, the rights
panel said.

In the last 32 years, the
Commission has handled
23,79,043 cases, including
2,981 cases of suo motu cog-
nisance (taken up on its
own). It has recommended
monetary reliefof more than
Rs 263 crore in 8,924 casesto
the victims of human rights
violations. These cases
include 73,849 complaints
and 108 suo motu regis-
tered during the last one
year — October 1, 2024, to
September 30,2025, it said in
a statement.

Former president Kovind
will also deliver the inaugur-
al address in the presence of
MHRC Chairperson |ustice
(retd) V Ramasubramanian.
NHRC members Justice
Bidyut Ranjan Sarangi, Vijaya
Bharathi Sayani and Priyank
Kanoongo,and its Secretary
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General Bharat Lal and other
senior officers of the
Commission will also attend
the ceremony. The founda-
tion day celebration pro-
vides an opportunity to
reflect upan the
Commission’s journey and
renew its commitment to
protect and promote human
rights, officials said.

The Commission will also
organise a day-long nation-
al conference on ‘Human
Rights of Prison Inmates’,
Various issues related to
human rights and the well-
being of prison inmates will
be deliberated in different
ses5sions.

A range of stakeholders,
including representatives
from the relevant Union
ministries and state
Governments, diplomats,
academicians, researchers,
legal luminaries, distin-
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guished experts and
members of civil society and
human rights defenders,
will participate in these ses-
sions, it said.

The Commission has
issued 31 advisories so far.
These inter alia include on
issues such as child sexual
abuse material (CSAM], rights
of widows, people involved
in begging, the Right to Food,
Right to Health and mental
health, rights of informal
workers, upholding dignity
of the dead, rights of truck
drivers, envirenmental pol-
lution and degradation, and
ensuring welfare of trans-
gender Persons.

Some of the other impor-
tant interventions of the
Commission include recom-
mending amendments to
07 laws that discriminate
against persons with
Hansen's disease, it said.
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Ex-President Ram Nath Kovind to

grace NHRC 32nd anniversary

PIONEER NEWS SERVICE
B New Delhi

The National Human Rights
Commission has handled
over 23 lakh cases, including
2,981 through suo motu cog-
nisance in the last 32 years,
the rights panel said
on Tuesday.

Former president Ram
Nath Kovind will be the chiefl
guest at a function to be held
at Vigyan Bhawan here on
October 16 to mark the
NHRC's 32nd anniversary.
Since its inception on
October 12, 1993, the NHRC
has been advocating neces-
sary policy reforms, people-
centric governance and
implementation and regular
monitoring on the ground to
ensure fairness, transparen-
cy and accountability in law
enforcement, investigations
and welfare schemes and
programmes, the rights
panel said.

In the last 32 years, the
Commission has handled
23,79,043 cases, including
2,981 cases of suo motu cog-
nisance (taken up on its
own). It has recommended
monetary reliefof more than
Rs 263 crore in 8,924 casesto
the victims of human rights
violations. These cases
include 73,849 complaints
and 108 suo motu regis-
tered during the last one
year — October 1, 2024, to
September 30,2025, it said in
a statement.

Former president Kovind
will also deliver the inaugur-
al address in the presence of
MHRC Chairperson |ustice
(retd) V Ramasubramanian.
NHRC members Justice
Bidyut Ranjan Sarangi, Vijaya
Bharathi Sayani and Priyank
Kanoongo,and its Secretary
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General Bharat Lal and other
senior officers of the
Commission will also attend
the ceremony. The founda-
tion day celebration pro-
vides an opportunity to
reflect upan the
Commission’s journey and
renew its commitment to
protect and promote human
rights, officials said.

The Commission will also
organise a day-long nation-
al conference on ‘Human
Rights of Prison Inmates’,
Various issues related to
human rights and the well-
being of prison inmates will
be deliberated in different
ses5sions.

A range of stakeholders,
including representatives
from the relevant Union
ministries and state
Governments, diplomats,
academicians, researchers,
legal luminaries, distin-
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guished experts and
members of civil society and
human rights defenders,
will participate in these ses-
sions, it said.

The Commission has
issued 31 advisories so far.
These inter alia include on
issues such as child sexual
abuse material (CSAM], rights
of widows, people involved
in begging, the Right to Food,
Right to Health and mental
health, rights of informal
workers, upholding dignity
of the dead, rights of truck
drivers, envirenmental pol-
lution and degradation, and
ensuring welfare of trans-
gender Persons.

Some of the other impor-
tant interventions of the
Commission include recom-
mending amendments to
07 laws that discriminate
against persons with
Hansen's disease, it said.
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Ex-President Ram Nath Kovind to

grace NHRC 32nd anniversary

PIONEER NEWS SERVICE
B New Delhi

The National Human Rights
Commission has handled
over 23 lakh cases, including
2,981 through suo motu cog-
nisance in the last 32 years,
the rights panel said
on Tuesday.

Former president Ram
Nath Kovind will be the chiefl
guest at a function to be held
at Vigyan Bhawan here on
October 16 to mark the
NHRC's 32nd anniversary.
Since its inception on
October 12, 1993, the NHRC
has been advocating neces-
sary policy reforms, people-
centric governance and
implementation and regular
monitoring on the ground to
ensure fairness, transparen-
cy and accountability in law
enforcement, investigations
and welfare schemes and
programmes, the rights
panel said.

In the last 32 years, the
Commission has handled
23,79,043 cases, including
2,981 cases of suo motu cog-
nisance (taken up on its
own). It has recommended
monetary reliefof more than
Rs 263 crore in 8,924 casesto
the victims of human rights
violations. These cases
include 73,849 complaints
and 108 suo motu regis-
tered during the last one
year — October 1, 2024, to
September 30,2025, it said in
a statement.

Former president Kovind
will also deliver the inaugur-
al address in the presence of
MHRC Chairperson |ustice
(retd) V Ramasubramanian.
NHRC members Justice
Bidyut Ranjan Sarangi, Vijaya
Bharathi Sayani and Priyank
Kanoongo,and its Secretary
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General Bharat Lal and other
senior officers of the
Commission will also attend
the ceremony. The founda-
tion day celebration pro-
vides an opportunity to
reflect upan the
Commission’s journey and
renew its commitment to
protect and promote human
rights, officials said.

The Commission will also
organise a day-long nation-
al conference on ‘Human
Rights of Prison Inmates’,
Various issues related to
human rights and the well-
being of prison inmates will
be deliberated in different
ses5sions.

A range of stakeholders,
including representatives
from the relevant Union
ministries and state
Governments, diplomats,
academicians, researchers,
legal luminaries, distin-
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guished experts and
members of civil society and
human rights defenders,
will participate in these ses-
sions, it said.

The Commission has
issued 31 advisories so far.
These inter alia include on
issues such as child sexual
abuse material (CSAM], rights
of widows, people involved
in begging, the Right to Food,
Right to Health and mental
health, rights of informal
workers, upholding dignity
of the dead, rights of truck
drivers, envirenmental pol-
lution and degradation, and
ensuring welfare of trans-
gender Persons.

Some of the other impor-
tant interventions of the
Commission include recom-
mending amendments to
07 laws that discriminate
against persons with
Hansen's disease, it said.
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NATIONAL HUMAN

RIGHTS COMMISSION

Tribune
Former Prez Kovind to address NHRC’s 32nd foundation day

https://www.tribuneindia.com/news/delhi/former-prez-kovind-to-address-nhrcs-32nd-
foundation-day/

Tribune News Service| New Delhi, Updated At : 03:32 AM Oct 15, 2025 IST

The National Human Rights Commission (NHRC) will celebrate its 32nd foundation day
with a ceremony at Vigyan Bhawan on October 16, where former President Ram Nath
Kovind will attend as the chief guest and deliver the inaugural address.Established on
October 12, 1993, the NHRC has played a pivotal role in promoting human rights, driving
policy reforms, and strengthening transparent governance. Over the past 32 years, the
Commission has handled more than 23.79 lakh cases, including 2,981 taken up suo motu,
and recommended monetary relief exceeding ¥263 crore in nearly 8,924 cases of human
rights violations.

In the past year alone, from October 2024 to September 2025, the Commission registered
73,849 complaints and initiated 108 suo motu cases, underscoring its continued vigilance
in protecting citizens’ rights.

The anniversary event will be presided over by NHRC Chairperson Justice (retd) V.
Ramasubramanian, with Commission members Justice Bidyut Ranjan Sarangi, Vijaya
Bharathi Sayani, Priyank Kanoongo, and Secretary General Bharat Lal also in
attendance.

As part of the celebrations, the NHRC will host a day-long national conference on *Human
Rights of Prison Inmates*, bringing together representatives from the judiciary, Union
ministries, state governments, academia, civil society, and human rights defenders to
deliberate on issues concerning the welfare and dignity of prisoners.

So far, the NHRC has issued 31 advisories addressing a wide range of concerns — from
child sexual abuse material (CSAM), rights of widows, beggars, and informal workers, to
mental health, transgender welfare, environmental protection, and ensuring the dignity of
the dead.

Among its major interventions, the Commission has also recommended amendments to
97 discriminatory laws affecting persons with Hansen'’s disease, reaffirming its role in
promoting justice and equality.

With three decades of advocacy and oversight, the NHRC continues to underscore the
importance of fairness, transparency, and accountability in upholding the rights and
dignity of every individual.
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NATIONAL HUMAN

RIGHTS COMMISSION

Hindustan Times
Former president Kovind to be chief guest at NHRC's 32nd anniversary function

https://www.hindustantimes.com/india-news/former-president-kovind-to-be-chief-guest-
at-nhrc-s-32nd-anniversary-function-101760436004255.html

Updated on: Oct 14, 2025 3:30 PM IST
PTI

New Delhi, The National Human Rights Commission has handled over 23 lakh cases,
including 2,981 through suo motu cognisance in the last 32 years, the rights panel said
on Tuesday.

Former president Kovind to be chief guest at NHRC's 32nd anniversary function

Former president Ram Nath Kovind will be the chief guest at a function to be held at
Vigyan Bhawan here on October 16 to mark the NHRC's 32nd anniversary.

Found your dream destination? Lock in the lowest airfare now on SkyScanner Explore
Now

Since its inception on October 12, 1993, the NHRC has been advocating necessary policy
reforms, people-centric governance and implementation and regular monitoring on the
ground to ensure fairness, transparency and accountability in law enforcement,
investigations and welfare schemes and programmes, the rights panel said.

In the last 32 years, the Commission has handled 23,79,043 cases, including 2,981 cases
of suo motu cognisance . It has recommended monetary relief of more than %263 crore
in 8,924 cases to the victims of human rights violations. These cases include 73,849
complaints and 108 suo motu registered during the last one year October 1, 2024, to
September 30, 2025, it said in a statement.

Former president Kovind will also deliver the inaugural address in the presence of NHRC
Chairperson Justice V Ramasubramanian. NHRC members Justice Bidyut Ranjan
Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo, and its Secretary General Bharat
Lal and other senior officers of the Commission will also attend the ceremony.

The foundation day celebration provides an opportunity to reflect upon the Commission's
journey and renew its commitment to protect and promote human rights, officials said.

The Commission will also organise a day-long national conference on 'Human Rights of
Prison Inmates'. Various issues related to human rights and the well-being of prison
inmates will be deliberated in different sessions.

A range of stakeholders, including representatives from the relevant Union ministries and
state governments, diplomats, academicians, researchers, legal luminaries, distinguished
experts and members of civil society and human rights defenders, will participate in these
sessions, it said.
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The Commission has issued 31 advisories so far. These inter alia include on issues such
as child sexual abuse material , rights of widows, people involved in begging, the Right
to Food, Right to Health and mental health, rights of informal workers, upholding dignity
of the dead, rights of truck drivers, environmental pollution and degradation, and ensuring
welfare of transgender Persons.

Some of the other important interventions of the Commission include recommending
amendments to 97 laws that discriminate against persons with Hansen's disease, it said.

This article was generated from an automated news agency feed without modifications to
text.
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NATIONAL HUMAN

RIGHTS COMMISSION

ANI News

Former President Ram Nath Kovind to grace NHRC's 32nd Foundation Day
celebration as Chief Guest

https://www.aninews.in/news/national/general-news/former-president-ram-nath-kovind-
to-grace-nhrcs-32nd-foundation-day-celebration-as-chief-guest20251014140320/

ANI | Updated: Oct 14, 2025 14:03 IST

New Delhi [India], October 14 (ANI): Former President Ram Nath Kovind will grace the
32nd Foundation Day of the National Human Rights Commission (NHRC) as the Chief
Guest and deliver the inaugural address on October 16.
The event will be attended by NHRC Chairperson Justice V. Ramasubramanian,
Members Justice Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo,
Secretary General Bharat Lal, and other senior officials.
The Foundation Day celebration provides an opportunity to reflect on the Commission's
32-year journey and renew its commitment to protect and promote human rights across
the country.
Following the inaugural ceremony, the Commission will organise a day-long National
Conference on "Human Rights of Prison Inmates," where issues related to the welfare,
dignity and rights of inmates will be deliberated upon.
The conference will withess participation from representatives of Union and State
Governments, diplomats, academicians, legal experts, researchers, civil society
members and human rights defenders.
Established on October 12, 1993, the NHRC has been instrumental in promoting fairness,
accountability, and transparency in governance. In its 32 years of service, the
Commission has handled more than 23.79 lakh cases, including 2,981 suo motu cases,
and has recommended over Rs 263 crore as monetary relief to victims of human
rights violations.
According to the press statement issued, between October 2024 and September 2025
alone, the Commission registered 73,849 complaints and 108 suo motu cases, conducted
63 spot enquiries, disposed of 38,063 cases, and recommended more than Rs 9 crore in
relief to victims.
Its Open Hearings and Camp Sittings in Odisha and Telangana played a significant role
in sensitising state officials and ensuring timely relief to victims while engaging with
NGOs, media, and human rights defenders.
Over the years, the NHRC has issued 31 advisories on various human rights issues,
including child sexual abuse material (CSAM), rights of widows, right to health, rights of
truck drivers, mental health, transgender welfare, and prevention of self-harm in prisons.
It has also recommended amendments to 97 discriminatory laws affecting persons with
Hansen's disease. Through its Special Rapporteurs and Special Monitors, the
Commission regularly assesses human rights conditions in prisons, shelter homes and
observation facilities, ensuring transparency and systemic improvements.
The NHRC continues to work collaboratively with national and state institutions to


https://www.aninews.in/news/national/general-news/former-president-ram-nath-kovind-to-grace-nhrcs-32nd-foundation-day-celebration-as-chief-guest20251014140320/
https://www.aninews.in/news/national/general-news/former-president-ram-nath-kovind-to-grace-nhrcs-32nd-foundation-day-celebration-as-chief-guest20251014140320/

ANI, Online, 15.10.2025

Page No. 0, Size:(0)cms X (0)cms.

strengthen the human rights mechanism in India. It organised several national
conferences over the past year on critical issues such as the rights of older persons,
combating human trafficking in the digital era, mental wellbeing, and the rights of
transgender persons.
The Commission has also constituted 12 core groups of experts, NGOs, and government
officials on various human rights themes such as climate change and human rights,
children in conflict  with law, and empowering  ASHA  workers.
It has organised open house discussions on issues like ragging in educational institutions,
digital privacy, rights of gig workers, and the rights of children from marginalised
communities. In its research and training initiatives, the NHRC approved 10 research
studies on bonded labour, rights of SC/ST communities, Panchayati Raj institutions,
Ashram schools in tribal areas, and rights of domestic workers. It is also working with All
India Services academies to develop training modules for young officers to build human
rights sensitivity at the foundational level. Over the past year, the Commission organised
33 collaborative workshops, four moot court competitions, and six online short-term
internships (OSTIs), helping hundreds of students become human rights ambassadors.
The NHRC's international engagement has also strengthened through participation in
global forums such as the Asia Pacific Forum, Global Alliance of National Human Rights
Institutions (GANHRI), and the UN Human Rights Council. In collaboration with the
Ministry of External Affairs under the ITEC initiative, it organised four capacity-building
programmes for 78 senior officials from 23 countries, promoting South-South cooperation
and experience sharing among national human rights institutions. The Commission also
promotes public engagement through human rights photography and short film
competitions, which received a record 303 entries last year. It continues to publish
insightful research-based reports and journals such as Manav Adhikar: Nai Dishayein and
Transgender Persons: Revamping Spaces, Reclaiming Voices.
Further strengthening its outreach, the NHRC has linked its HRCNet Portal with state
authorities and human rights commissions, enabling citizens to file complaints and track
their status online. As the Commission completes 32 years of steadfast service, it remains
deeply committed to upholding the dignity, equality, and rights of every individual,
especially the most vulnerable. The Foundation Day celebration symbolises not just a
milestone in its journey but also a reaffirmation of its enduring mission to promote and
protect human rights for all. (ANI)
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Press Trust of India
Former president Kovind to be chief guest at NHRC’s 32nd anniversary function

https://www.ptinews.com/story/national/former-president-kovind-to-be-chief-guest-at-
nhrcs-32nd-anniversary-function/3005711

NEW DELHI: (Oct 14) The National Human Rights Commission has handled over 23 lakh
cases, including 2,981 through suo motu cognisance in the last 32 years, the rights panel
said on Tuesday.

Former president Ram Nath Kovind will be the chief guest at a function to be held at
Vigyan Bhawan here on October 16 to mark the NHRC's 32nd anniversary.

Since its inception on October 12, 1993, the NHRC has been advocating necessary policy
reforms, people-centric governance and implementation and regular monitoring on the
ground to ensure fairness, transparency and accountability in law enforcement,
investigations and welfare schemes and programmes, the rights panel said.
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Former president Kovind to be chief guest at NHRC’s 32nd anniversary function

https://www.theweek.in/wire-updates/national/2025/10/14/des18-nhrc-anniversary-
kovind.html

PTI Updated: October 14, 2025 15:34 IST

New Delhi, Oct 14 (PTI) The National Human Rights Commission has handled over 23
lakh cases, including 2,981 through suo motu cognisance in the last 32 years, the rights
panel said on Tuesday.
Former president Ram Nath Kovind will be the chief guest at a function to be held at
Vigyan Bhawan here on October 16 to mark the NHRC's 32nd anniversary.
Since its inception on October 12, 1993, the NHRC has been advocating necessary
policy reforms, people-centric governance and implementation and regular monitoring on
the ground to ensure fairness, transparency and accountability in law enforcement,
investigations and welfare schemes and programmes, the rights panel said.
In the last 32 years, the Commission has handled 23,79,043 cases, including 2,981
cases of suo motu cognisance (taken up on its own). It has recommended monetary relief
of more than Rs 263 crore in 8,924 cases to the victims of human rights violations. These
cases include 73,849 complaints and 108 suo motu registered during the last one year -
- October 1, 2024, to September 30, 2025, it said in a statement.
Former president Kovind will also deliver the inaugural address in the presence of
NHRC Chairperson Justice (retd) V Ramasubramanian. NHRC members Justice Bidyut
Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo, and its Secretary
General Bharat Lal and other senior officers of the Commission will also attend the
ceremony.

The foundation day celebration provides an opportunity to reflect upon the
Commission's journey and renew its commitment to protect and promote human rights,
officials said.

The Commission will also organise a day-long national conference on 'Human Rights
of Prison Inmates'. Various issues related to human rights and the well-being of prison
inmates will be deliberated in different sessions.

A range of stakeholders, including representatives from the relevant Union ministries
and state governments, diplomats, academicians, researchers, legal luminaries,
distinguished experts and members of civil society and human rights defenders, will
participate in these sessions, it said.

The Commission has issued 31 advisories so far. These inter alia include on issues
such as child sexual abuse material (CSAM), rights of widows, people involved in
begging, the Right to Food, Right to Health and mental health, rights of informal workers,
upholding dignity of the dead, rights of truck drivers, environmental pollution and
degradation, and ensuring welfare of transgender Persons.
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Some of the other important interventions of the Commission include recommending
amendments to 97 laws that discriminate against persons with Hansen's disease, it said.

(This story has not been edited by THE WEEK and is auto-generated from PTI)
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Former President Ram Nath Kovind to grace NHRC’s 32nd Foundation Day
celebration as Chief Guest

https://thenewsmill.com/2025/10/former-president-ram-nath-kovind-to-grace-nhrcs-
32nd-foundation-day-celebration-as-chief-quest/

Written By: ANI | Published on: Oct 14, 2025

Former President Ram Nath Kovind will grace the 32nd Foundation Day of the National
Human Rights Commission (NHRC) as the Chief Guest and deliver the inaugural address
on October 16.
The event will be attended by NHRC Chairperson Justice V. Ramasubramanian,
Members Justice Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo,
Secretary General Bharat Lal, and other senior officials.
The Foundation Day celebration provides an opportunity to reflect on the Commission’s
32-year journey and renew its commitment to protect and promote human rights across
the country.
Following the inaugural ceremony, the Commission will organise a day-long National
Conference on “Human Rights of Prison Inmates,” where issues related to the welfare,
dignity and rights of inmates will be deliberated upon.
The conference will withess participation from representatives of Union and State
Governments, diplomats, academicians, legal experts, researchers, civil society
members and human rights defenders.
Established on October 12, 1993, the NHRC has been instrumental in promoting fairness,
accountability, and transparency in governance. In its 32 years of service, the
Commission has handled more than 23.79 lakh cases, including 2,981 suo motu cases,
and has recommended over Rs 263 crore as monetary relief to victims of human rights
violations.

According to the press statement issued, between October 2024 and September 2025
alone, the Commission registered 73,849 complaints and 108 suo motu cases, conducted
63 spot enquiries, disposed of 38,063 cases, and recommended more than Rs 9 crore in
relief to victims.
Its Open Hearings and Camp Sittings in Odisha and Telangana played a significant role
in sensitising state officials and ensuring timely relief to victims while engaging with
NGOs, media, and human rights defenders.
Over the years, the NHRC has issued 31 advisories on various human rights issues,
including child sexual abuse material (CSAM), rights of widows, right to health, rights of
truck drivers, mental health, transgender welfare, and prevention of self-harm in prisons.
It has also recommended amendments to 97 discriminatory laws affecting persons with
Hansen’s disease. Through its Special Rapporteurs and Special Monitors, the
Commission regularly assesses human rights conditions in prisons, shelter homes and
observation facilities, ensuring transparency and systemic improvements.
The NHRC continues to work collaboratively with national and state institutions to
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strengthen the human rights mechanism in India. It organised several national
conferences over the past year on critical issues such as the rights of older persons,
combating human trafficking in the digital era, mental wellbeing, and the rights of
transgender persons.
The Commission has also constituted 12 core groups of experts, NGOs, and government
officials on various human rights themes such as climate change and human rights,
children in conflict  with law, and empowering  ASHA  workers.
It has organised open house discussions on issues like ragging in educational institutions,
digital privacy, rights of gig workers, and the rights of children from marginalised
communities. In its research and training initiatives, the NHRC approved 10 research
studies on bonded labour, rights of SC/ST communities, Panchayati Raj institutions,
Ashram schools in tribal areas, and rights of domestic workers. It is also working with All
India Services academies to develop training modules for young officers to build human
rights sensitivity at the foundational level. Over the past year, the Commission organised
33 collaborative workshops, four moot court competitions, and six online short-term
internships (OSTIs), helping hundreds of students become human rights ambassadors.
The NHRC'’s international engagement has also strengthened through participation in
global forums such as the Asia Pacific Forum, Global Alliance of National Human Rights
Institutions (GANHRI), and the UN Human Rights Council. In collaboration with the
Ministry of External Affairs under the ITEC initiative, it organised four capacity-building
programmes for 78 senior officials from 23 countries, promoting South-South cooperation
and experience sharing among national human rights institutions. The Commission also
promotes public engagement through human rights photography and short film
competitions, which received a record 303 entries last year. It continues to publish
insightful research-based reports and journals such as Manav Adhikar: Nai Dishayein and
Transgender Persons: Revamping Spaces, Reclaiming Voices.
Further strengthening its outreach, the NHRC has linked its HRCNet Portal with state
authorities and human rights commissions, enabling citizens to file complaints and track
their status online. As the Commission completes 32 years of steadfast service, it remains
deeply committed to upholding the dignity, equality, and rights of every individual,
especially the most vulnerable. The Foundation Day celebration symbolises not just a
milestone in its journey but also a reaffirmation of its enduring mission to promote and
protect human rights for all
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The Former President of India, Ram Nath Kovind to be the Chief Guest on the 32nd
Foundation Day of the National Human Rights

https://orissadiary.com/the-former-president-of-india-ram-nath-kovind-to-be-the-chief-
guest-on-the-32nd-foundation-day-of-the-national-human-rights-commission-india/

Commission, India, By:Odisha Diary Bureau
Date: October 14, 2025

The National Human Rights Commission (NHRC), India is organising a function to
celebrate its 32nd Foundation Day at Vigyan Bhawan on 16th October, 2025. On the
occasion, the Chief Guest, the Former President of India, Shri Ram Nath Kovind will be
the Chief Guest and deliver the inaugural address in the presence of NHRC, India
Chairperson, Justice Shri V. Ramasubramanian, Members, Justice (Dr) Bidyut Ranjan
Sarangi, Smt Vijaya Bharathi Sayani and Shri Priyank Kanoongo, Secretary General, Shri
Bharat Lal and other senior officers of the Commission. The Foundation Day celebration
provides an opportunity to reflect upon the Commission’s journey and renew its
commitment to protect and promote human rights.

The Commission will be also organising a day-long National Conference on the ‘Human
Rights of Prison Inmates.’ Various issues related to human rights and well-being of prison
inmates will be deliberated in different sessions. A range of stakeholders including
representatives from the relevant Union ministries, state governments, diplomats,
academicians, researchers, legal luminaries, distinguished experts and members of civil
society and human rights defenders will participate in these sessions.

During the 32-year journey since its inception on 12th October, 1993, the NHRC has been
advocating for necessary policy reforms, people-centric governance and implementation
and regular monitoring on the ground to ensure fairness, transparency and accountability
in law enforcement, investigations and welfare schemes/ programmes. It promotes police
accountability, prison reforms and protection of the rights of the accused and victims
through research, policy advocacy and public awareness. It continues to collaborate with
central and state governments, parastatal organisations, academic institutions, NGOs
and human rights defenders to protect and promote human rights of all segments of
society, particularly the most vulnerable.

The Commission has issued 31 Advisories, so far. These inter alia include Child Sexual
Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to
Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the
Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation,
Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate
Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and
Mitigate Ocular Trauma. Some of the other important interventions of the Commission
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include recommending amendments to 97 laws that discriminate against persons with
Hansen’s disease.

In the last 32 years, the Commission has handled 23,79,043 (23 lakh 79 thousand and
43) cases including 2,981 cases of suo motu cognizance. It has recommended monetary
relief of more than Rs 263 crore in 8,924 cases to the victims of human rights violations.
These cases include 73,849 complaints and 108 suo motu registered during the last one
year w.e.f. 1st October, 2024 to 30th September, 2025. During this period, the
Commission conducted 63 spot enquiries; disposed of 38,063 cases and recommended
more than Rs 9 crore as monetary relief in 210 cases to the victims of human rights
violations. These include cases disposed of and relief recommended on the spot in its
two ‘Open Hearings and Camp Sittings’ organised in Odisha and Telangana respectively.
The Camp Sittings served as a platform to sensitise senior state government officials on
the importance of timely submission of reports to the Commission for ensuring
expeditious relief to victims. They also facilitated interaction with local NGOs, human
rights defenders and media personnel.

The Special Rapporteurs and Special Monitors mechanism of the Commission helps it
assess human rights conditions across various regions of the country. They conduct visits
to shelter homes, prisons, observation homes and similar institutions, compiling reports
for the Commission that detail their observations and suggestions for future action.

As part of its continued effort to strengthen the human rights mechanism in the country
through collaborative efforts, the Commission organised a Statutory Full Commission
Meeting of 07 deemed members of the NHRC including six National Commissions and
the Chief Commissioner for Persons with Disabilities. It also organised a Conference of
State Human Rights Commissions along with Special Rapporteurs and Special Monitors
last year.

In the last one year, the Commission organised four National Conferences including
‘Rights of Older Persons’, ‘Combating Human Trafficking in the Digital Era’, ‘Mental
Wellbeing: Navigating Stress from Classroom to Workplace’ and ‘Rights of Transgender
Persons: Revamping Spaces, Reclaiming Voices.’

The NHRC, India has constituted 12 core groups of experts, NGOs and senior
government functionaries on various thematic issues related to human rights to help
formulate mechanisms to evaluate the schemes initiated by the Government and make
recommendations for improvements. Three core group meetings have been organised
over the past year. These were on ‘Climate Change and Human Rights’, ‘Human Rights
of Children in Conflict with the Law’ and ‘Empowering ASHAs: Securing the Right to Work
With Dignity.’

Further, four ‘Open House Discussions’ were held on ‘Re-examining Ragging in Higher
Educational Institutions: Creating Safer Campuses through Awareness, Accountability
and Action’, ‘Ensuring Privacy and Human Rights in the Digital Era: A Focus on Corporate
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Digital Responsibility’, ‘Rights of Gig Workers’ and ‘Rights of Children of Sex Workers and
Children from the Marginalised Communities.’

The Commission is actively promoting research on diverse aspects of human rights. In
the last one year, ten research studies were approved as completed. These studies
covered a range of topics including bonded labour, Panchayati Raj Institutions, the rights
of SC/ ST communities, promotion of human rights in rural local self-governance,
functioning of Ashram Schools particularly in tribal areas along the interstate borders of
Central India and the rights of domestic workers, among others.

As part of the capacity building efforts, the Commission is partnering with various national
academies of All India Services (AIS) in developing customised training
modules. Through such initiatives, the Commission sensitises the young officers at a
cutting-edge level about human rights and its various dimensions. Thus, the NHRC is
strengthening human rights awareness and sensitivity among the officers in their initial
phase of service for a lasting impact.

The NHRC has also collaborated with various institutions to conduct human rights
awareness programmes. During the last one year, it organised 33 collaborative
workshops and 04 moot court competitions with financial support of over Rs 66 lakh to
various institutions. Additionally, the Commission also organised its on-site winter and
summer internships and 06 Online Short Term Internships (OSTISs).

The OSTIs have trained hundreds of university-level students from far-flung areas
remotely to become human rights ambassadors. The Commission also encourages
exposure visits by college students and faculty to its premises, providing them with
firsthand insight into its role in promoting and protecting human rights. Last year, 55
institutions participated in such visits. Besides, the Commission, as part of its annual
calendar of activities for human rights sensitisation of security personnel, organised
annual debate competitions for Central Armed Police Forces and State Police
organisations. The NHRC, India has also been playing an active role at international
human rights forums including the Asia Pacific Forum of National Human Rights
Institutions, Global Alliance of National Human Rights Institutions (GANHRI) and UN
Human Rights Council, among others, through the participation of its Chairperson,
Members and senior officers.

The Commission is working tirelessly to build human rights capacities internationally. It
has received an overwhelming positive response to its ITEC capacity building and
experience-sharing programmes to strengthen National Human Rights Institutions
(NHRIs) of the Global South in partnership with the Ministry of External Affairs.

So far, the Commission has organised four capacity building programmes including two
during the last one year with the participation of 78 senior functionaries of the NHRIs of
23 countries across Africa, East Asia, Central Asia, South America and the Pacific. The
programme underscores NHRC, India’s commitment to fostering global dialogue on
human rights, advancing South-South cooperation and promoting rights-based
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governance. The success of the programme reflected in the participants mooting the idea
of forming an alliance of the Global South Human Rights Institutions, as ‘one size fits all’
approach cannot be the solution for all the countries to address human rights issues,
given their different socio-economic, cultural and political realities.

The Commission’s effort to directly engage with civil society in promoting and protecting
human rights, through its events like human rights photography and short film
competitions, has also been receiving a tremendous response. Its short film competition
on human rights received a record 303 entries from across the country last year in various
Indian languages with subtitles in English on different aspects of human rights.

The Commission has also been expanding human rights awareness through its various
publications apart from the monthly Newsletters. Last year, it released four new
publications including collections of research-based articles on various thematic issues in
its annual ‘Journal’ in English and ‘Manav Adhikar: Nai Dishayein’ in Hindi and ‘Advisories
issued by NHRC to Protect Human Rights.’ It also published a report titled “Transgender
Persons: Revamping Spaces, Reclaiming Voices — Insights from Garima Greh Shelters
and Beyond.’

Several initiatives have been taken to expand its outreach including linking its HRCNet
Portal with all the State authorities and the majority of State Human Rights Commissions.
Any person can file online complaints directly and can track the real-time status of their
complaint on the Commission’s portal.
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Former President Kovind To Launch NHRC’s 32nd Foundation Day Event On Oct
16

https://ommcomnews.com/india-news/former-president-kovind-to-launch-nhrcs-32nd-
foundation-day-event-on-oct-16/

by OMMCOM NEWS | October 14, 2025 in Nation

New Delhi: Former President Ram Nath Kovind will lead discussions on human rights,
with special focus on prison inmates, while inaugurating the NHRC’s 32nd Foundation
Day celebration on October 16, an official said on Tuesday.

Kovind will deliver the inaugural address at the event in the presence of National Human
Rights Commission Chairperson Justice V. Ramasubramanian and Members Justice (Dr)
Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo.

The Commission will also be organising a day-long National Conference on the ‘Human
Rights of Prison Inmates.’ Various issues related to human rights and the well-being of
prison inmates will be deliberated in different sessions, said the official in a statement.

NHRC Secretary General Bharat Lal and other senior officers of the Commission will also
join the Foundation Day celebration, using the opportunity to reflect upon the
Commission’s journey and renew its commitment to protect and promote human rights.

A range of stakeholders, including representatives from the relevant Union ministries,
state governments, diplomats, academicians, researchers, legal luminaries, distinguished
experts and members of civil society and human rights defenders, will participate in these
sessions, said the official statement.

During the 32-year journey since its inception on October 12, 1993, the NHRC has been
advocating for necessary policy reforms, people-centric governance and implementation
and regular monitoring on the ground to ensure fairness, transparency and accountability
in law enforcement, investigations and welfare schemes/ programmes.

In the last 32 years, the Commission has handled 23.79 lakh cases, including 2,981 cases
of suo motu cognisance. It has recommended monetary relief of more than Rs 263 crore
in 8,924 cases to the victims of human rights violations.

The Commission has issued 31 Advisories so far. These inter alia include Child Sexual
Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to
Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the
Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation,
Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate
Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and
Mitigate Ocular Trauma.
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The statement said that the NHRC promotes police accountability, prison reforms and
protection of the rights of the accused and victims through research, policy advocacy and
public awareness.

It continues to collaborate with central and state governments, parastatal organisations,
academic institutions, NGOs and human rights defenders to protect and promote human
rights of all segments of society, particularly the most vulnerable.

Some of the other important interventions in the past three decades by the Commission
include recommending amendments to 97 laws that discriminate against persons with
Hansen’s disease.

Between October 1, 2024, to September 30, 2025, the Commission handled 73,849
complaints and 108 suo motu registered cases.

The Commission conducted 63 spot enquiries; disposed of 38,063 cases and
recommended more than Rs 9 crore as monetary relief in 210 cases to the victims of
human rights violations, said the statement.

These include cases disposed of and relief recommended on the spot in its two ‘Open
Hearings and Camp Sittings’ organised in Odisha and Telangana, respectively.

The Camp Sittings served as a platform to sensitise senior state government officials on
the importance of timely submission of reports to the Commission for ensuring
expeditious relief to victims. They also facilitated interaction with local NGOs, human
rights defenders and media personnel, said the statement.

(IANS)
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The Former President of India, Ram Nath Kovind to be the Chief Guest on the 32nd
Foundation Day of the National Human Rights Commission, India

https://indiaeducationdiary.in/the-former-president-of-india-ram-nath-kovind-to-be-the-
chief-guest-on-the-32nd-foundation-day-of-the-national-human-rights-commission-india/

By iednewsdesk | October 14, 2025

The National Human Rights Commission (NHRC), India is organising a function to
celebrate its 32nd Foundation Day at Vigyan Bhawan on 16th October, 2025. On the
occasion, the Chief Guest, the Former President of India, Shri Ram Nath Kovind will be
the Chief Guest and deliver the inaugural address in the presence of NHRC, India
Chairperson, Justice Shri V. Ramasubramanian, Members, Justice (Dr) Bidyut Ranjan
Sarangi, Smt Vijaya Bharathi Sayani and Shri Priyank Kanoongo, Secretary General, Shri
Bharat Lal and other senior officers of the Commission. The Foundation Day celebration
provides an opportunity to reflect upon the Commission’s journey and renew its
commitment to protect and promote human rights.

The Commission will be also organising a day-long National Conference on the ‘Human
Rights of Prison Inmates.” Various issues related to human rights and well-being of prison
inmates will be deliberated in different sessions. A range of stakeholders including
representatives from the relevant Union ministries, state governments, diplomats,
academicians, researchers, legal luminaries, distinguished experts and members of civil
society and human rights defenders will participate in these sessions.

During the 32-year journey since its inception on 12th October, 1993, the NHRC has been
advocating for necessary policy reforms, people-centric governance and implementation
and regular monitoring on the ground to ensure fairness, transparency and accountability
in law enforcement, investigations and welfare schemes/ programmes. It promotes police
accountability, prison reforms and protection of the rights of the accused and victims
through research, policy advocacy and public awareness. It continues to collaborate with
central and state governments, parastatal organisations, academic institutions, NGOs
and human rights defenders to protect and promote human rights of all segments of
society, particularly the most vulnerable.

The Commission has issued 31 Advisories, so far. These inter alia include Child Sexual
Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to
Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the
Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation,
Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate
Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and
Mitigate Ocular Trauma. Some of the other important interventions of the Commission
include recommending amendments to 97 laws that discriminate against persons with
Hansen’s disease.
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In the last 32 years, the Commission has handled 23,79,043 (23 lakh 79 thousand and
43) cases including 2,981 cases of suo motu cognizance. It has recommended monetary
relief of more than Rs 263 crore in 8,924 cases to the victims of human rights violations.
These cases include 73,849 complaints and 108 suo motu registered during the last one
year w.e.f. 1st October, 2024 to 30th September, 2025. During this period, the
Commission conducted 63 spot enquiries; disposed of 38,063 cases and recommended
more than Rs 9 crore as monetary relief in 210 cases to the victims of human rights
violations. These include cases disposed of and relief recommended on the spot in its
two ‘Open Hearings and Camp Sittings’ organised in Odisha and Telangana respectively.
The Camp Sittings served as a platform to sensitise senior state government officials on
the importance of timely submission of reports to the Commission for ensuring
expeditious relief to victims. They also facilitated interaction with local NGOs, human
rights defenders and media personnel.

The Special Rapporteurs and Special Monitors mechanism of the Commission helps it
assess human rights conditions across various regions of the country. They conduct visits
to shelter homes, prisons, observation homes and similar institutions, compiling reports
for the Commission that detail their observations and suggestions for future action.

As part of its continued effort to strengthen the human rights mechanism in the country
through collaborative efforts, the Commission organised a Statutory Full Commission
Meeting of 07 deemed members of the NHRC including six National Commissions and
the Chief Commissioner for Persons with Disabilities. It also organised a Conference of
State Human Rights Commissions along with Special Rapporteurs and Special Monitors
last year.

In the last one year, the Commission organised four National Conferences including
‘Rights of Older Persons’, ‘Combating Human Trafficking in the Digital Era’, ‘Mental
Wellbeing: Navigating Stress from Classroom to Workplace’ and ‘Rights of Transgender
Persons: Revamping Spaces, Reclaiming Voices.’

The NHRC, India has constituted 12 core groups of experts, NGOs and senior
government functionaries on various thematic issues related to human rights to help
formulate mechanisms to evaluate the schemes initiated by the Government and make
recommendations for improvements. Three core group meetings have been organised
over the past year. These were on ‘Climate Change and Human Rights’, ‘Human Rights
of Children in Conflict with the Law’ and ‘Empowering ASHAs: Securing the Right to Work
With Dignity.’

Further, four ‘Open House Discussions’ were held on ‘Re-examining Ragging in Higher
Educational Institutions: Creating Safer Campuses through Awareness, Accountability
and Action’, ‘Ensuring Privacy and Human Rights in the Digital Era: A Focus on Corporate
Digital Responsibility’, ‘Rights of Gig Workers’ and ‘Rights of Children of Sex Workers and
Children from the Marginalised Communities.’
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The Commission is actively promoting research on diverse aspects of human rights. In
the last one year, ten research studies were approved as completed. These studies
covered a range of topics including bonded labour, Panchayati Raj Institutions, the rights
of SC/ ST communities, promotion of human rights in rural local self-governance,
functioning of Ashram Schools particularly in tribal areas along the interstate borders of
Central India and the rights of domestic workers, among others.

As part of the capacity building efforts, the Commission is partnering with various national
academies of All India Services (AIS) in developing customised training
modules. Through such initiatives, the Commission sensitises the young officers at a
cutting-edge level about human rights and its various dimensions. Thus, the NHRC is
strengthening human rights awareness and sensitivity among the officers in their initial
phase of service for a lasting impact.

The NHRC has also collaborated with various institutions to conduct human rights
awareness programmes. During the last one year, it organised 33 collaborative
workshops and 04 moot court competitions with financial support of over Rs 66 lakh to
various institutions. Additionally, the Commission also organised its on-site winter and
summer internships and 06 Online Short Term Internships (OSTISs).

The OSTIs have trained hundreds of university-level students from far-flung areas
remotely to become human rights ambassadors. The Commission also encourages
exposure visits by college students and faculty to its premises, providing them with
firsthand insight into its role in promoting and protecting human rights. Last year, 55
institutions participated in such visits. Besides, the Commission, as part of its annual
calendar of activities for human rights sensitisation of security personnel, organised
annual debate competitions for Central Armed Police Forces and State Police
organisations. The NHRC, India has also been playing an active role at international
human rights forums including the Asia Pacific Forum of National Human Rights
Institutions, Global Alliance of National Human Rights Institutions (GANHRI) and UN
Human Rights Council, among others, through the participation of its Chairperson,
Members and senior officers.

The Commission is working tirelessly to build human rights capacities internationally. It
has received an overwhelming positive response to its ITEC capacity building and
experience-sharing programmes to strengthen National Human Rights Institutions
(NHRIs) of the Global South in partnership with the Ministry of External Affairs.

So far, the Commission has organised four capacity building programmes including two
during the last one year with the participation of 78 senior functionaries of the NHRIs of
23 countries across Africa, East Asia, Central Asia, South America and the Pacific. The
programme underscores NHRC, India’'s commitment to fostering global dialogue on
human rights, advancing South-South cooperation and promoting rights-based
governance. The success of the programme reflected in the participants mooting the idea
of forming an alliance of the Global South Human Rights Institutions, as ‘one size fits all’
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approach cannot be the solution for all the countries to address human rights issues,
given their different socio-economic, cultural and political realities.

The Commission’s effort to directly engage with civil society in promoting and protecting
human rights, through its events like human rights photography and short film
competitions, has also been receiving a tremendous response. Its short film competition
on human rights received a record 303 entries from across the country last year in various
Indian languages with subtitles in English on different aspects of human rights.

The Commission has also been expanding human rights awareness through its various
publications apart from the monthly Newsletters. Last year, it released four new
publications including collections of research-based articles on various thematic issues in
its annual ‘Journal’ in English and ‘Manav Adhikar: Nai Dishayein’ in Hindi and ‘Advisories
issued by NHRC to Protect Human Rights.’ It also published a report titled “Transgender
Persons: Revamping Spaces, Reclaiming Voices — Insights from Garima Greh Shelters
and Beyond.’

Several initiatives have been taken to expand its outreach including linking its HRCNet
Portal with all the State authorities and the majority of State Human Rights Commissions.
Any person can file online complaints directly and can track the real-time status of their
complaint on the Commission’s portal.
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Lokmat Times
Former President Kovind to launch NHRC’s 32nd Foundation Day event on Oct 16
By IANS | Updated: October 14, 2025 16:10 IST

https://www.lokmattimes.com/national/former-president-kovind-to-launch-nhrcs-32nd-
foundation-day-event-on-oct-16/amp/

New Delhi, Oct 14 Former President Ram Nath Kovind will lead discussions on human
rights, with special focus on prison inmates, while inaugurating the NHRC’s 32nd
Foundation Day celebration on October 16, an official said on Tuesday.

Kovind will deliver the inaugural address at the event in the presence of National Human
Rights Commission Chairperson Justice V. Ramasubramanian and Members Justice (Dr)
Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo.

The Commission will also be organising a day-long National Conference on the ‘Human
Rights of Prison Inmates.’ Various issues related to human rights and the well-being of
prison inmates will be deliberated in different sessions, said the official in a statement.

NHRC Secretary General Bharat Lal and other senior officers of the Commission will also
join the Foundation Day celebration, using the opportunity to reflect upon the
Commission’s journey and renew its commitment to protect and promote human rights.

A range of stakeholders, including representatives from the relevant Union ministries,
state governments, diplomats, academicians, researchers, legal luminaries, distinguished
experts and members of civil society and human rights defenders, will participate in these
sessions, said the official statement.

During the 32-year journey since its inception on October 12, 1993, the NHRC has been
advocating for necessary policy reforms, people-centric governance and implementation
and regular monitoring on the ground to ensure fairness, transparency and accountability
in law enforcement, investigations and welfare schemes/ programmes.

In the last 32 years, the Commission has handled 23.79 lakh cases, including 2,981 cases
of suo motu cognisance. It has recommended monetary relief of more than Rs 263 crore
in 8,924 cases to the victims of human rights violations.

The Commission has issued 31 Advisories so far. These inter alia include Child Sexual
Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to
Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the
Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation,
Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate
Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and
Mitigate Ocular Trauma.
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The statement said that the NHRC promotes police accountability, prison reforms and
protection of the rights of the accused and victims through research, policy advocacy and
public awareness.

It continues to collaborate with central and state governments, parastatal organisations,
academic institutions, NGOs and human rights defenders to protect and promote human
rights of all segments of society, particularly the most vulnerable.

Some of the other important interventions in the past three decades by the Commission
include recommending amendments to 97 laws that discriminate against persons with
Hansen's disease.

Between October 1, 2024, to September 30, 2025, the Commission handled 73,849
complaints and 108 suo motu registered cases.

The Commission conducted 63 spot enquiries; disposed of 38,063 cases and
recommended more than Rs 9 crore as monetary relief in 210 cases to the victims of
human rights violations, said the statement.

These include cases disposed of and relief recommended on the spot in its two ‘Open
Hearings and Camp Sittings’ organised in Odisha and Telangana, respectively.

The Camp Sittings served as a platform to sensitise senior state government officials on
the importance of timely submission of reports to the Commission for ensuring
expeditious relief to victims. They also facilitated interaction with local NGOs, human
rights defenders and media personnel, said the statement.

--IANS
rch/dan

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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Former President Kovind to launch NHRC’s 32nd Foundation Day event on Oct 16

https://www.sakshipost.com/news/former-president-kovind-launch-nhrc-s-32nd-
foundation-day-event-oct-16-463910

Oct 14, 2025, 16:10 IST

New Delhi, Oct 14 (IANS) Former President Ram Nath Kovind will lead discussions on
human rights, with special focus on prison inmates, while inaugurating the NHRC’s 32nd
Foundation Day celebration on October 16, an official said on Tuesday.

Kovind will deliver the inaugural address at the event in the presence of National Human
Rights Commission Chairperson Justice V. Ramasubramanian and Members Justice (Dr)
Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo.

The Commission will also be organising a day-long National Conference on the ‘Human
Rights of Prison Inmates.’ Various issues related to human rights and the well-being of
prison inmates will be deliberated in different sessions, said the official in a statement.

NHRC Secretary General Bharat Lal and other senior officers of the Commission will also
join the Foundation Day celebration, using the opportunity to reflect upon the
Commission’s journey and renew its commitment to protect and promote human rights.

A range of stakeholders, including representatives from the relevant Union ministries,
state governments, diplomats, academicians, researchers, legal luminaries, distinguished
experts and members of civil society and human rights defenders, will participate in these
sessions, said the official statement.

During the 32-year journey since its inception on October 12, 1993, the NHRC has been
advocating for necessary policy reforms, people-centric governance and implementation
and regular monitoring on the ground to ensure fairness, transparency and accountability
in law enforcement, investigations and welfare schemes/ programmes.

In the last 32 years, the Commission has handled 23.79 lakh cases, including 2,981 cases
of suo motu cognisance. It has recommended monetary relief of more than Rs 263 crore
in 8,924 cases to the victims of human rights violations.

The Commission has issued 31 Advisories so far. These inter alia include Child Sexual
Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to
Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the
Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation,
Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate
Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and
Mitigate Ocular Trauma.
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The statement said that the NHRC promotes police accountability, prison reforms and
protection of the rights of the accused and victims through research, policy advocacy and
public awareness.

It continues to collaborate with central and state governments, parastatal organisations,
academic institutions, NGOs and human rights defenders to protect and promote human
rights of all segments of society, particularly the most vulnerable.

Some of the other important interventions in the past three decades by the Commission
include recommending amendments to 97 laws that discriminate against persons with
Hansen's disease.

Between October 1, 2024, to September 30, 2025, the Commission handled 73,849
complaints and 108 suo motu registered cases.

The Commission conducted 63 spot enquiries; disposed of 38,063 cases and
recommended more than Rs 9 crore as monetary relief in 210 cases to the victims of
human rights violations, said the statement.

These include cases disposed of and relief recommended on the spot in its two ‘Open
Hearings and Camp Sittings’ organised in Odisha and Telangana, respectively.

The Camp Sittings served as a platform to sensitise senior state government officials on
the importance of timely submission of reports to the Commission for ensuring
expeditious relief to victims. They also facilitated interaction with local NGOs, human
rights defenders and media personnel, said the statement.

Disclaimer: This story has not been edited by the Sakshi Post team and is auto-generated
from syndicated feed.
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NHRC Marks 32 Years: A Legacy of Advocacy and Reform

The National Human Rights Commission (NHRC) has handled over 23 lakh cases,
promoting policy reforms and transparency since 1993. Celebrating its 32nd anniversary,
the NHRC will host events with Former President Kovind as chief guest, emphasizing
human rights and policy discussions on various social issues.

https://www.devdiscourse.com/article/law-order/3662930-nhrc-marks-32-years-a-
legacy-of-advocacy-and-reform

Devdiscourse News Desk | New Delhi | Updated: 14-10-2025 15:29 IST | Created: 14-10-
2025 15:29 IST

The National Human Rights Commission (NHRC) disclosed it has managed more than
23 lakh cases, including 2,981 via suo motu cognizance, over its 32-year tenure. This
announcement was made as the Commission prepares to commemorate its 32nd
anniversary.

Former President Ram Nath Kovind will grace the event as the chief guest alongside
NHRC Chairperson Justice V Ramasubramanian and other notable officials. Scheduled
to take place at Vigyan Bhawan, the function aims to reflect on the Commission's journey
and its unwavering commitment to human rights protection and advocacy for policy
reforms.

The celebration will feature a national conference dedicated to the 'Human Rights of
Prison Inmates', gathering a diverse array of stakeholders to discuss crucial issues and
the Commission's notable interventions, such as the issuance of 31 advisories and
recommendations for amending discriminatory laws.

(With inputs from agencies.)


https://www.devdiscourse.com/article/law-order/3662930-nhrc-marks-32-years-a-legacy-of-advocacy-and-reform
https://www.devdiscourse.com/article/law-order/3662930-nhrc-marks-32-years-a-legacy-of-advocacy-and-reform

JANTA SE RISHTA, Online, 15.10.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Janta se Rishta

NHRC o 324 RITUAT fda¥ wR qd Irgufa I 1Y Sifdq it gt sifafy

https://jantaserishta.com/delhi-ncr/former-president-ram-nath-kovind-will-be-the-chief-
guest-on-the-32nd-foundation-day-of-nhrc-4322177

14 3SR 2025

T8 faeell - gd JIPUTd I 1Y DG 16 SfFEaR BI AP HAINIBR ST (TTTASNRET) &
329 WU feay IR I ifafy & =0 & A g 3R Igare UV 7| 39 HRihH |
TSR & Siegel <aradf af. IFGSHoTH, Jad AraHfd faggd Yo AR, fasmar R
AT MR i ST, Aerfad URd Ard iR 3 aRy SfsRT YT T |

R fGad THARIG AR $F 32 T HI I W [GGR IR 947 <=1 R T JHANIGR] B
8T 3R e & e o= ufaagdl &1 Ad-ied HRA BT SaWR UGH HRdl ¢ | SgureH
THARIE & S8, SRR "Nid Biedl & AHANISR" W T feadid AP e &1 3o
ST, fo e Hfcat & Hearr, T R SHIGR! I J&fid gef W faar-fanst favar smem|

TR H F5 3R I WBRI & Wi, Jo-w, Rienfae, ST fawes, e,
AR FHIS P T 3R HHATUBR &b HIT A1l 12 3(EgeR, 1993 DI R, IS
AFATISR ST (TTTSRT) M # FsaerdT, Saecs! iR UReRId &I Serar ¢4 &
HEAqUl YT YT @7 § 1 31U 32 I & HRABIA |, SN+ 23.79 TG ¥ S Al
B T §, S8 2,981 TWa: IIH AW WA &, 3R AFANYSR Ieao- & difsal &
263 TS ¥UT F fF B M Teradr &t eI $t §1 IR U 9o & 39R,
3{hl SFEER 2024 3R RIdeR 2025 & o, SMANT A 73,849 RIS 3R 108 TGUROM A
o U, 63 Hidb WR SITd 1, 38,063 ATHA! BT (AUCRT fhar 3R TSl &Y 9 +Is Tud I
3{fereh B WG &1 B RABIR |

NS SR AT & 3HD! Gell YAaTs 3R IR 93! 7 I & BT BT Hag=ia
FIM 3R TR TSR W11, FSTT 3R AHAIIGR J&Hh! & Y S tifed! & 7 R
RMEd AT I3 § Teadqol YA FHurs|

U3 o aul #, TIgeREt A fafid AFafIeR g8 R 31 W oRl feu §, fomd a1a
1 oror At (@ feeeen), fGearsii & SfieR, Wy @1 fER, T JRaR! & IRER,
ARG WA, TGS STl 3R oidl # 3fTd-eifd @ Apum Wi ||

O 89 A9 § fifsa aafaqal & uwiiad & arat 97 NeHaqul HHAT | Jie ot it
Ry @Y g1 3o oy ufddee! SR favy Ffters! & A1egw 9, sma Faftd ©u 3
ST, 3T TR 3R TR el § AFaTeR) ot fRUf &7 3idbe orar 8, S8 ureRfar
3R FIRIITd GUR A 81d g
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P AHAIRIBR ST YR H AR o Bl Hegd B & 7L AP 3R sy FuTaif
& 1 FIAdHR 1 T W61 5 | TUsd Us I1d § 39 ggor & SiiieR, fSfea gn d Ama
B F Fuer, AFRie Wy SR giaeier Jfdadl & SHfUHR oY AgdqUl Yl )R &5
ST FHE S U

AN 7 Sar] aRad 3R AFAIYGR |, HMFA I JUSRd Fai 3R 3R HRGAS B
I 9 oY At Araiter fawdl W faRivRl, IR WeER e 3R BRI
ST & 12 HR T &1 W o fhar g

O effdres TR o YT, fefrea Moo, fint adbd & iRy ok 71w & Jqemt
& gl & SHABRI S Tef IR T g3 Iaid ST &1 g | 30 MY 3R URreror gt
T, NHRC 7 31T A9igst, SIyfed Sfa/Sfed Sl Sqer & ifeRl, Tamd I
T3, sfeardt & & sy el SiR TR HHRI & HUGRI TR 10 Y S(eqg=l Bl
Aot ) B1 U8 e R a1 rprafinl & Ty firere) gar ifieial & forg ufkiar
Higyd famfd 9 W FW FR W\ § i MYRYT ¥R R AHAINIGRI & Ufd
Hae-Teiedr &1 At farar o 9 | fUae T Ira &, ST A 33 TganT SRR, IR 9e
PIC UFIAN 3R T8 SR SUHIid SeHIRIT (OSTI) 3TN &, S9d b Sl
DI GHAYDHR gd &= § Tag fia|

TRET GRid 79, AP ISR GRS & dffd T3ELT (GANHRI) 3R gerd 1Y
HAAAIPR URYE oY Ay Hal & HFflardl & H1egd § NHRC &1 SIaRTS Hifiery o
TS 85 ¢ | ITEC USd & ded [aoxl HTad & JeaiT ¥, 394 23 S & 78 ARy ifwiial
& foIT IR &HAT-FHIU SRS AT U, fre) AP AaTeeR SRATsH & o afér-
G201 TGN 3R SFTHT 13T B D! I 1aT I | SN AFaTIeR Bl 3R aY fthed
yierfTarsii & Ares @ SHHRTERY & 1 aerar Sar § , o e oy Reie 303 ufafdar
T 8% | T8 AHg 3IfeR: 73 femm ¢k ciaeisr safd: R &1 TR, Marsil & §:
GraT ot T8+ ]Ne-3eTRa RUId SR UfAHTE UhIRId Hral 36l 6|

3O Ugd B 3R AT $Rd Y, NHRC = 30 HRCNet UIEd &I IsT WAHRON 3R
AHATYBR T A SeT 8, Fora AR 3ii-rars- RIerd guf R Iod § 3R 30+ fRUfS
TR R W IHd g1 32 a8 DI 3 JdT & 1Y, 3ANT AP Afad, fIRveH: Ted HHwR
T & T, FAHED 3R ISR B §9E 1 & e T @_e vfdes 81 R feag
JARIE 7 Had 596! IHT H U Hid BT IR 8, S I+ & AFAISRI & dgrar S 3R
3! &l A & 5P W IRE &1 Y i Hrar g |
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TAUSRH B 3241 qliria: WY Hifde g1 g Sifafy & w=u & =mfera
USRI & 3feef =ATaHfc of. ITAYSTHUGH &7 IgaTe- HIN0T

https://samridhjharkhand.com/news/national/ramnath-kovind-will-attend-the-32nd-
anniversary-of-nhrc-as/article-16661

By: Mohit Sinha | On 14 Oct 2025

T ot & 16 SfageR B P AHARIGR SHTANT (TTUASHRY) T RO feaw TRIg
HAT Se, foreH gd Igafd ATy Hifde g8 S 8171 GARIE H TUHSHRE! Sieg]
T . IEgeHTd SR o Ry SfYERY wMAa g1 39d ¢ od Hfedl &
HAFAPR R U fGafia Ista Iwied Sraiferd foar e | THu=siRE 3 32 auf # 23
TG ¥ 31 ATl 1 FHUeRT faar 3R fifSdl &t 263 TS TUT B ed HI SR i |

TS faeeh: IR AFARIGR ST (TITF SR & R0 fGaw IuRIE § gd Iyufa
Difde g& Sfafy g1 a8 Hrihd T8l & oM Yo T 16 Sfagar &I TR 6|
ISR & AT, 39 AR IR TUIHRYT & e8] raHfd dl. IAGSHUIH Igare-
HIOT S| Sb ITY SN & Fasd Aradfd fagdd Yo AR, At fasrr YR I3,
gl S, AeNIRId WRd a1d 3R 3 Iy fIHRT +f Sufkyd ||

YARIE & S8 Od & Piedl & AHAIUGR favd W T feadlia AP T &1 e
forar ST | 3o fafis i & Ty @ Od Sl & SERT 3R 3Hd Hear ¥ g g/
R foaR-fansl fovar smem| 7 Wl ¥ el waredl, I WBRI, AeRw], Rignfad,
SMYGHArSH, B AR, ARG TAS & TG AR AFAIIGR I8! Aled B 3= AN
YT S|

ST AHATISR SN 3 30 32 I8 I I H 3 db 2,981 Fdl: W AHeN digd 23
ARG F 34 AT BT AUeRT fobar g1 3maNT 3 AFafYeR I & Uifsdl &l T8d &
¥U T $d 263 HRIS SUY B 3 HI 5
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TSR & RITIHT fead TR & g7 fafy g1 Iw=ry $ifdg

https://vocaltv.in/national/former-president-ram-nath-kovind-will-be-the-
chiefphp/cid17599335.htm

By VocalTV Desk | Oct 14, 2025, 14:46 IST

7 fieeh, 14 SR (R.9.) | I AFGIRGR SMERT (TT=RED) F RIAT fiaw TuRIg
# yd yufa Ty Hifde g sifafy €11 a8 Hried Tl & e waT 16 SiageR Y
T SIS |

ISR & AT, 39 AR W TTUIHRYT & e8] raHfd dl. IAGSHUIH Igare-
HTOT S| Bﬂ%ﬁﬂ&ﬁ@ﬂ%ﬂwwwww Tt fasrr yRe T,
gl S, AeNIRId WRd a1d 3R 3 IRy fIPHRT +f Sufkyd ||

JURIE & 1 Oid & Bicdl & AHANISR AV |R TH T AT T &1 e
forar SITeT | 3o fafis 3 & Ty @ Od il & SR 3R 3Hd Hear ¥ g g/
R foar-foust far e 39 9 o Sl T, I WBRY, oD, Renfadt,
NDarst, BT AR, RS TANS & Jow! iR AFAIBR &b Gied B3 3=
AT &7

ST AHATYSR SN 3 30t 32 I8 1 I H 3 db 2,981 IWcl: WY HIHeN Higd 23
IRa 3% A BT FAueRT fHar g1 3T 4 AHaYeR Ity & difsdl & Igd &
U T $dl 263 HRIS SUY B 3 HI 5
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AFAMYSR TN & 32d RITYT feawd wR g@&1 ifafy g1 Irw=ry sifde
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NHRC takes suo motu cognisance of fire at Jaipur’s Sawai Man Singh Hospital

https://www.thehansindia.com/news/national/nhrc-takes-suo-motu-cognisance-of-fire-at-
jaipurs-sawai-man-singh-hospital-1014637

IANS | 14 Oct 2025 7:17 PM IST

HIGHLIGHTS New Delhi: The National Human Rights Commission (NHRC) has taken
suo motu cognisance of a media report that eight patients died and three others were...

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that eight patients died and three others were critically
injured in a fire at the trauma centre ICU of the government-run Sawai Man Singh (SMS)
Hospital in Rajasthan’s Jaipur. According to the press report, carried on October 6, 18
patients were admitted to the ICU and semi-ICU wards of the hospital when the fire broke
out. The blaze and toxic smoke reportedly hampered rescue operations.

The incident at Jaipur’s largest hospital has raised serious questions about administrative
preparedness and the state’s health infrastructure. The Rajasthan government has
directed the formation of a high-level investigation committee. Taking note of the incident,
the NHRC observed that the contents of the report, if true, raise serious concerns of
human rights violations of the victims. The apex human rights body has issued notices to
the Rajasthan Chief Secretary and the Director General of Police, seeking a detailed
report on the matter within two weeks. The report is expected to include the status of
compensation, if any, provided to the next of kin of the victims.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.
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NHRC issues notices to Rajasthan government, DGP over deaths due to fire in
Jaipur’s government-run hospital’s ICU

The commission has observed that the content of the media report, if true, raises a serious
issue of human rights violation of the victims

https://www.thehindu.com/news/national/rajasthan/nhrc-issues-notices-to-rajasthan-
government-dgp-over-deaths-due-to-fire-in-jaipurs-government-run-hospitals-
icu/article70163002.ece

Published - October 14, 2025 07:06 pm IST - New Delhi
PTI

The National Human Rights Commission (NHRC) on Tuesday (October 14, 2025) said it
has issued notices to the Rajasthan government and the State’s police chief in connection
with the death of several patients in a fire at the trauma centre ICU of a government-run
hospital in Jaipur.

Reportedly, the tragic incident at Jaipur's largest hospital has raised “grim questions
about the preparedness of the administration” and the health system, the NHRC said.

In a statement, the rights panel said it has “taken suo motu cognisance of a media report
that eight patients died and three others were critically injured in afire at the trauma centre
ICU of the government-run Sawai Man Singh (SMS) Hospital in Jaipur, Rajasthan on
October 6”.

A massive fire blazed through the neuro-ICU of the hospital in the dead of the night,
officials said on Monday (October 13). “The State government has directed the formation
of a high-level investigation committee,” the NHRC said.

The commission has observed that the content of the media report, if true, raises a serious
issue of human rights violation of the victims.

Therefore, it has issued notices to the chief secretary and the director general of police
of the government of Rajasthan, seeking a detailed report in two weeks. The report is
expected to include the status of the compensation, if any, provided to the next of kin of
the victims, the statement said.

According to the media report, carried on October 6, 18 patients were admitted in the ICU
and semi-ICU wards of the hospital when the fire broke out. The fire and toxic smoke
reportedly hampered the rescue operations, it said.

In a separate statement, the NHRC said it has taken suo motu cognisance of a media
report that seven workers died and four others were critically injured in an explosion at a
firecracker manufacturing unit at Komaripalem village in the Ambedkar Konaseema
district, Andhra Pradesh, on October 8.
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Reportedly, the owner of the manufacturing unit also died in the incident, it said.

The commission has observed that the content of the media report, if true, raises a serious
issue of human rights violation of the victims.

“Therefore, it has issued notices to the chief secretary and the director general of police,
Andhra Pradesh calling for a detailed report on the matter within two weeks. The report
is expected to include the status of the compensation, if any, provided to the next of kin
of the victims,” it said.

According to the media report, carried on October 8, 12 workers were inside the unit at
the time of the explosion. Reportedly, police suspect an “error” in the mixture of explosive
material. The injured are undergoing treatment at different hospitals, the rights panel said.
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Rajasthan Hospital Fire Tragedy Sparks Human Rights Concerns

The NHRC has issued notices to the Rajasthan government and police over a fire that
killed patients at Jaipur's SMS Hospital. The tragic event raises human rights issues,
prompting a high-level investigation. In another incident, an explosion at a fireworks unit
in Andhra Pradesh also resulted in fatalities.

https://www.devdiscourse.com/article/law-order/3663168-rajasthan-hospital-fire-
tragedy-sparks-human-rights-concerns

Devdiscourse News Desk | New Delhi | Updated: 14-10-2025 17:31 IST | Created: 14-10-
2025 17:31IST

The National Human Rights Commission (NHRC) has stepped in, issuing notices to both
the Rajasthan government and the state's police chief, following a catastrophic fire in
Jaipur's government-run Sawai Man Singh (SMS) Hospital. The blaze, which erupted in
the trauma centre ICU, claimed several lives and critically injured others, prompting
urgent calls for accountability and raising serious questions about the adequacy of
hospital safety measures.

Revealed through various media reports, the fire tragedy that unfolded on October 6 has
drawn scrutiny over human rights violations, leading the NHRC to demand a
comprehensive report. This investigation, expected within two weeks, aims to uncover
potential lapses in safety protocols and determine if compensation was provided to the
victims' families.

Adding to the string of tragic incidents, a separate case in Andhra Pradesh saw the NHRC
responding to a deadly explosion at a firecracker manufacturing unit. The commission,
again taking suo motu cognisance, seeks a detailed explanation from state officials to
address human rights concerns, with the incident leaving both casualties and injuries in
its wake.

(With inputs from agencies.)


https://www.devdiscourse.com/article/law-order/3663168-rajasthan-hospital-fire-tragedy-sparks-human-rights-concerns
https://www.devdiscourse.com/article/law-order/3663168-rajasthan-hospital-fire-tragedy-sparks-human-rights-concerns

LIVE LAW, Online, 15.10.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Live Law

NHRC Takes Suo Motu Cognizance Of Jaipur Hospital Fire, Seeks Report From
Rajasthan Govt Within 2 Weeks

https://www.livelaw.in/news-updates/nhrc-suo-motu-cognizance-jaipur-sms-hospital-fire-
306936

Nupur Agrawal 14 Oct 2025 9:07 PM (1 mins read )

National Human Rights Commission (“NHRC”) took suo motu cognizance of the fire
incident at the trauma centre ICU at the Sawai Man Singh Hospital in Jaipur, Rajasthan,
run by the Government. The incident that took place in the intervening night between
October 5 and October 6, 2025, resulted in the death of eight patients and critically injured
other three.

NHRC has issued notices to the Chief Secretary of Rajasthan as well as the DGP, seeking
submission of a detailed report on the matter within a period of 2 weeks. The report shall
also include the status of compensation awarded to the relatives of the victims.
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https://www.livehindustan.com/ncr/new-delhi/story-nhrc-issues-notice-to-rajasthan-
government-over-icu-fire-incident-in-jaipur-hospital-201760446426906.html
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NHRC seeks report on Komaripalem blast that killed 7 workers

https://timesofindia.indiatimes.com/city/vijayawada/nhrc-seeks-report-on-komaripalem-
blast-that-killed-7-workers/articleshow/124557995.cms

TNN | Oct 14, 2025, 10.51 PM IST

Visakhapatnam: The National Human Rights Commission (NHRC) on Tuesday took suo
motu cognizance of the incident in which seven workers died and four others were
critically injured in an explosion at a firecracker manufacturing unit at Komaripalem village
in Dr BR Ambedkar Konaseema district of AP on Oct 8. Reportedly, the owner of the
manufacturing unit has also died in the incident. The Commission has observed that the
contents of the media report, if true, raise a serious issue of human rights violation of the
victims. Therefore, it has issued notices to the chief secretary and director general of
police (DGP), Andhra Pradesh calling for a detailed report on the matter within two weeks.
The report is expected to include the status of the compensation, if any, provided to the
next of the kin of the victims.

Twelve workers were inside the unit at the time of the explosion. Reportedly, police
suspect an error in the mixture of explosive material. The injured are undergoing
treatment at different hospitals.
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NHRC seeks report on firecracker factory blast in Andhra Pradesh’s Konaseema

https://www.ap7am.com/en/111625/nhrc-seeks-report-on-firecracker-factory-blast-in-
andhra-pradeshs-konaseema

14-10-2025 Tue 20:16 | Local | IANS

New Delhi, Oct 14 : The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that seven workers died and four others were critically
injured in an explosion at a firecracker manufacturing unit in Komaripalem village of
Andhra Pradesh’s Ambedkar Konaseema district.

The owner of the unit also died in the incident.

According to the report, carried on October 8, 12 workers were inside the unit at the time
of the blast. Police suspect that an error in the mixture of explosive material may have
triggered the explosion. The injured are undergoing treatment at different hospitals.

Taking note of the incident, the NHRC observed that the contents of the report, if true,
raise serious concerns of human rights violations of the victims.

The apex human rights body has issued notices to the Andhra Pradesh Chief Secretary
and the Director General of Police, seeking a detailed report on the matter within two
weeks. The report is expected to include the status of compensation, if any, provided to
the next of kin of the victims.

Authorities suspect that the accident may have occurred due to non-compliance with
safety standards in the unit. The police have registered a case and started an
investigation into the incident.

Meanwhile, Chief Minister N. Chandrababu Naidu expressed shock over the tragedy. He
stated that the loss of several lives in this tragic accident has caused immense grief. “|
spoke with officials about the causes of the accident, the current situation, relief
measures, and medical assistance. | have instructed senior officials to visit the incident
site personally and participate in relief efforts,” the Chief Minister posted on X.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.
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NHRC seeks report on firecracker factory blast in Andhra Pradesh’s Konaseema

https://www.lokmattimes.com/national/nhrc-seeks-report-on-firecracker-factory-blast-in-
andhra-pradeshs-konaseema/

By IANS | Updated: October 14, 2025 18:50 IST

New Delhi, Oct 14 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media ...

New Delhi, Oct 14 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that seven workers died and four others were critically
injured in an explosion at a firecracker manufacturing unit in Komaripalem village of
Andhra Pradesh’s Ambedkar Konaseema district.

The owner of the unit also died in the incident.

According to the report, carried on October 8, 12 workers were inside the unit at the time
of the blast. Police suspect that an error in the mixture of explosive material may have
triggered the explosion. The injured are undergoing treatment at different hospitals.

Taking note of the incident, the NHRC observed that the contents of the report, if true,
raise serious concerns of human rights violations of the victims.

The apex human rights body has issued notices to the Andhra Pradesh Chief Secretary
and the Director General of Police, seeking a detailed report on the matter within two
weeks. The report is expected to include the status of compensation, if any, provided to
the next of kin of the victims.

Authorities suspect that the accident may have occurred due to non-compliance with
safety standards in the unit. The police have registered a case and started an
investigation into the incident.

Meanwhile, Chief Minister N. Chandrababu Naidu expressed shock over the tragedy. He
stated that the loss of several lives in this tragic accident has caused immense grief. “I
spoke with officials about the causes of the accident, the current situation, relief
measures, and medical assistance. | have instructed senior officials to visit the incident
site personally and participate in relief efforts,” the Chief Minister posted on X.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.
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The apex human rights body has the power to take suo motu (on its own motion) action

based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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NHRC seeks report on firecracker factory blast in Andhra Pradesh’s Konaseema

https://indianews.com.au/nhrc-seeks-report-on-firecracker-factory-blast-in-andhra-
pradeshs-konaseema/

BY India News Newsdesk
October 14, 2025

New Delhi, Oct 14 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of a media report that seven workers died and four others were
critically injured in an explosion at a firecracker manufacturing unit in Komaripalem village
of Andhra Pradesh’s Ambedkar Konaseema district.

The owner of the unit also died in the incident.

According to the report, carried on October 8, 12 workers were inside the unit at the time
of the blast. Police suspect that an error in the mixture of explosive material may have
triggered the explosion. The injured are undergoing treatment at different hospitals.
Taking note of the incident, the NHRC observed that the contents of the report, if true,
raise serious concerns of human rights violations of the victims.

The apex human rights body has issued notices to the Andhra Pradesh Chief Secretary
and the Director General of Police, seeking a detailed report on the matter within two
weeks. The report is expected to include the status of compensation, if any, provided to
the next of kin of the victims. Authorities suspect that the accident may have occurred
due to non-compliance with safety standards in the unit. The police have registered a
case and started an investigation into the incident.

Meanwhile, Chief Minister N. Chandrababu Naidu expressed shock over the tragedy. He
stated that the loss of several lives in this tragic accident has caused immense grief. “|
spoke with officials about the causes of the accident, the current situation, relief
measures, and medical assistance. | have instructed senior officials to visit the incident
site personally and participate in relief efforts,” the Chief Minister posted on X.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India’s concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.

—IANS
pds/uk
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NHRC A ST yerar badt favwie ot Rué aift

https://jantaserishta.com/local/andhra-pradesh/nhrc-seeks-report-on-konaseema-
firecracker-factory-blast-4322567

Dolly 14 Oct 2025 6:58 PM
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YSRCP MP writes to NHRC, seeks probe into tribal student’s deaths

She states in her letter to NHRC that 170 young tribal girls have fallen ill and many more
have lost their lives. Some sources mention 11 deaths over the preceding five months.

https://newsarenaindia.com/states/ysrcp-mp-writes-to-nhrc-seeks-probe-into-tribal-
student-s-deaths/59312
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MP Gumma Thanuja Rani alleged that the state government is neglecting the health and
welfare of tribal children. The crisis stems from a jaundice (Hepatitis-A) outbreak at the
Kurupam Tribal Welfare Girl’'s School and other tribal hostels.

Member of Parliament representing Araku constituency, Gumma Thanuja Rani (YSRCP),
has written to the National Human Rights Commission (NHRC) over the deaths of tribal
students from drinking contaminated water. The MP even called for a high-level inquiry
into the deaths of the students in the residential school of the Parvatipuram Manyam
district of Andhra Pradesh.

Rani alleged that the state government is neglecting the health and welfare of tribal
children. The crisis stems from a jaundice (Hepatitis-A) outbreak at the Kurupam Tribal
Welfare Girl’'s School and other tribal hostels.

She states in her letter to NHRC that 170 young tribal girls have fallen ill and many more
have lost their lives. Some sources mention 11 deaths over the preceding five months.

The YSRCP delegation, led by Thanuja Rani, claimed that the outbreak was caused by
contaminated drinking water, alleging that water was sometimes mixed with human waste
and that RO (Reverse Osmosis) plants established by the previous government have not
been maintained.

The MP and her party have accused the ruling TDP-NDA alliance government of gross
negligence and a failure to ensure hygiene and timely medical attention. Former Deputy
Chief Minister Pushpasrivani went so far as to term the deaths "State-sponsored
murders".

On Sunday, a delegation of YSRCP leaders met the Chairperson of the NHRC, V
Ramasubramanian, in New Delhi. They urged the NHRC to constitute a Special
Investigation Team (SIT) to probe the incident and ensure accountability for what they
called a "humanitarian tragedy".

The delegation also sought an ex-gratia payment for the victims' families and immediate
medical screening of all students in Gurukul and Ekalavya schools.
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Corruption Unveiled in Azamgarh Jail: Superintendent Suspended

The Superintendent of Azamgarh District Jail, Aditya Kumar, has been suspended for
financial irregularities following the arrest of four individuals, including a dowry-death
convict, for defrauding the government. The accused reportedly forged Kumar's
signature, withdrawing funds illegally from the jail's bank account.

https://www.devdiscourse.com/article/law-order/3662935-corruption-unveiled-in-
azamaarh-jail-superintendent-suspended?amp
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The Prison Administration and Reform Services department has suspended Aditya
Kumar, Superintendent of Azamgarh District Jail, due to alleged financial misconduct.
This follows after four persons were charged with defrauding the government through
signature forgery, according to official statements released on Tuesday.

In a decision made on Monday night, authorities cited Kumar's inability to perform his
official duties adequately as the main reason for his suspension. Investigations revealed
illicit withdrawals from the jail's Canara Bank account, held between January 2024 and
October 2025, believed to involve Kumar.

Officials also charged Ramjeet Yadav, out on bail for a different crime, for spearheading
the fraud with three accomplices by exploiting his knowledge of jail procedures. The
charade unraveled after a suspicious bank withdrawal prompted a comprehensive
investigation, uncovering substantial fund mismanagement within the jail's finances.

(With inputs from agencies.)
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